W S5C&S8T Welfare
Com. Reporss
"‘seision 'immediately following
the seasion or ‘the  sucoessive
- sodstoris aforesaid Be subgtliuted.

, L

lam, therefore, to vetirn hepewlth the

swid Bitl in accordance with the provisions

of rule 128 of the Rules of Procedure and

Conduct of Business in the Rajya Sabha

with the request that the concurrence of

the Lok Sabha to the said amendments be
communicated to this House.'

S —— -

BILLS AS PASSED BY RAJYA SABHA

SECRETARY : Sir, Ilayon the Table
of the House the following Bills, as passed
by Rajya Sabha :—

(1) The Malternity Benefit (Amendment)
Bill, 1872,

{2) The Drugs and Cosmetics {Amend-
ment) Bill, 1972,

BILLS AS AMENDED BY
RAJYA SABHA

SECRETARY : Sw, I also lay on the
Table of the House the following Bills
which have been returned by Rajya Sabha
with amendments :—

(1) The Prevention of Food Adultera-
tion (Extension to Kohima and
Mokokchung Districts) Bill, 1971,

{2) The Departmental Inquiries (Bnforce-
Ment of Attendance of Witnesses
and Production of Documents) Bitl,
.

12.30 Wrs.

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
r SCHEDULBD TRIBES

P&Vl.!‘ﬂ AND Frrrm REPORT

smu wm SINGH (Rupat) : §ir,
Ibegto présent the follewing Reports of
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Stodkwin famm &y, %
the Ooridifites oh ihe Weélfare of Mwm
Cistes ind Schieduied TFribes tm

(1) Fourth Report (Hlndiand' English’
versions) regarding sction taken by
Government on the recommen
tions contained in their Sixeenth

“ Report (FourthyLok Ssbba)os “the
Department of Social Welfire and
erstwhile Ministry of Heslth, Pamily
Planning, Works, Housing aud:
Urban Development (Department:
of Works, Houting and Uprban

Development)—Housing facilities
for Scheduled Castes aud Scheduled
Tribes; and

(2) Fifth Report (Hindi and English
versions) regarding action taken by
Government on the recommendas
tions contained in their Pourteentls
Report (Fourth Lok Sabht) on
Admission facilitles for Scheduled
Castes and Scheduled Tribes In
Educational Institutions, technical
and non-technical,

“

PR

12 31 hys.

i
STATEMENT RE. STRIKE IN SBALDAH
DIVISION OF EASTERN RAILWAY

THE MINISTER OF RAILWAYS
{SHRI K. HANUMANTHAIYA) : Sir,
immediately after midnight of 3ist March,
1972, a group of youngmen entered the
Control at Sealdah station and forged the
staff to stop all train services. Simulta~
neously, other groups of students stopped
suburban services in Sealdah station and
the yard working at Chitpur, Naihati and
other places. The Raliway services were
dislocated for twenty-eight honrs, Work
in the Chitpur and Caicutta Goods Yards
was vestarted during the day on st Aprd),
1972. Goods and passenger train runnigg
was resumed at 4.00 A. M, on 2nd Aprll.
1972. The Raflway spffered cpuﬂ,deuhh
loss, 1would like o take this Iy
nity to make an appeal that our peettiide
national undertaking should be spased ot
such losses and obstraction,
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SHRI R. V. BWAMINATHAN
(Madural): 8Sir, I want to make a point
on this statement,

MR. SPBAKER : Mo
.

SHRIR, V. SWAMINATHAN: I am
not asking any guestion. 1 only seek some
clarification. Thehon. Minister, who has
wmade the statement, has very conveniently
omitted a very important point in the
statement a9 to why this has happened.

MR. SPEAKER : Pleass do not
speak without my permission. No questions
are

SHRI R. V. SWAMINATHAN: Iam
not asking questions. | am only seeking
clerification.

SHRI DINEN BHATTACHARYYA
(Serampore) : It will create more con-
fusion,

MR. SPEAKER : You must kanow that
the rules are very clear about ministers’
statements. 1 atleast expect you to read
the rules. When the Minister makes a
statement fn the House, you cannot ask
guestions later on.

Question at

SHRI DINEN BHATTACHARYYA :
But you tannot allow.

MR. SPEAKER : 1 cannot allow.

SHRI DINEN BHATTACHARYYA :
When we seek clarification, you should
sllow; otherwlse, it will create more con.
fusion,

MR, SPEAKER : Mere souting cannot
cliange the rules.

SHR! DINEN BHATTACHARYYA ;
You can allow at loast some ¢larification.

SHRI INDRAJIT GUPTA (Alipore) :
The stateteut does not el us who these
FOUDS 0D WOTE , , . « (Internpsion). What
was their grievance ¥ (Jaterruption).
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Eavern Ry, () ”

SHRI DINEN BHATTACHARYYA :
1 have henrd that a eltting M.P. wes
attacked at Dhanted, May I kuow from
the hon. Minister whether he kunows any-
thing about that ? ‘That is the news in the
papers . . . . (Interyuptions) ‘

MR. SPEAKER : Order, order. When
you know the rulés are vety clear on ft,
why do you insist ?

SHRI1 INDRAJIT GUPTA : He should
give full facts, There is inner union
rivalry at Dhanbad. Some people come
and stop all trains at Sealdah for 28 hours.
He does not give us the full information.
He does not toll us the reason. .. . (Inse-
rruptions).

ot fo e WG (Frgy) : weaw
qExy, ar Aq77 WY WX ww erar
tagwam qu At} Y@ AT @
W SqTRT AT §, QAT HFH qri {1
yor W warr g gar wifgg Wy
@ w1 grymasar Ayt d )

SHRI R. V. SWAMINATHAN : Kindly
allow a discussion on this matter,

MR, SPEAKER: You send all these
points to me.

SHRI DINEN BHATTACHARYYA :
Kindly vead the statement. What is the
meaning of it ? He simply says that some
youngmen entered the Control Room st
Sealdsh and stopped the trains. Js it a
fact? He must tell us somothing more
about it.

SHRI R, V. SWAMINATHAN : Some-
thing has happeaed before this, Why haes
this not been told,

SHRIB. P. MAURYA ; What are the
sonsous ? (Imserriptions)

MR. SPEAKER: Why dom't gow
Hsten to the 1
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SHRI INDRAJIT QUPTA; Let him
give & fuller statamient,

MR. SPEAKER : Yoy write to me the
points on whigh the statemont is lacking.
1 will sond it to him,

@t feg foew (W0hgrd) : wow
afied, Qv ara ¥ wr wIga § | I
AW A GETS ¥ I§ @Y WAAAE
& aes ¥ 9k Yur waw Fewar o1
fs Pl e @ ) Wi ©
Auge WY ¥ 4 fis grIe W e
i ey drequ T Afwg arfe
@r3a ®) qav wiy fis T s Sy
§ 1 ot s ol oft ¥ v fear §
Fu Wi§ 3 gatawz qarw A Frew
gk wmasrag vy 5 gEA®
afverd t Tar & fag AT AW

Wﬁﬁqm—gﬂmil

MR. SPEAKER : You write to me the
points on which it is lacking.

SHRI S. M. BANERJEE (Kanpur) :
Sir, | want to raise an issue . ...

MR. SPEAKAR : 1 have no motico
about what you want to speak.

SHRIS. M. BANERJEE: We have
tabled Calling Attention after Calling
Attention regarding bombing in Vietnam.
The Railway Minister just now made a
statement. Stmilarly, the Bxternal Affain
Minister can ke a statement of the
bomblng of Vietnam , . . (Interruptions)

MR. SPEAKER : Why doa’t you give
me advance information ?

SHRIB. M, BANERJEE : Yesterday
wroteto you; the day beforo yesterday
lwrote fo you . . .

MR. SPEAKER : You keep on writiog
1o me wvery day, ¥ you write to mve rather
rarcly, # will got more attentica. Whes ]
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soceive it every day, T eay, it isa matter of
routine with you,

SHRIS. M. BANERJER 1 Itls & very

serions matter, ‘The bombing is goisg on
every day. (Imterriptions)

SHRI INDRAJIT GUPTA ¢ It is & very
serious matter. The bombardment is going
on. Itis only recently that fufl relations
with North Vietnam have been established.
They should really react strongly to .the
bombing that is going on.

MR. SPEAKER : We all strongly react
to that. But there must be some method

about doing things, not abruptly getting up
like this.

SHR1 JYOTIRMOY BOSU (Diamogd
Harbour) : We have tabled Calling Attene
tion Notices, We are nover told whether
they are accepted or rejected.

MR. SPEAKER : [ have to acoept oas
out of many.

SHRI JYOTIRMOY BOSU : We
should be told about it.

MR, SPEAKER : Prof, Dandavate, 1
have allowed a Calling Attention Notice en
the subject which you wanted to refer, That
was not there at that time. It cande to me
later on. I hope, you have bees conveyed
about that, That is a matter between
us,

12°36 b,

MOTION RE: FOURTH FLAN
MID TERM APPRAISAL—conid.

MR. SPEAKER : Now we resums dis.
cussion on the motion moved yesterday by
Shri C. Subramapien regasding Fourth
Plag Mid-term Aml“l. m e
had dsken three houts and 50 minutes, sod
today we have 4} ieurs, ‘That la, we bawe
half an hour more than the time aliotted
originally; instesd of 3 hewm, &+ will be 8}
howss. , !



